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qEF TREEH i< TS A

% feeety, 5 fewwaw, 2025

FT.3M. 5627 (37).— FrslT TTHRIT A, THT AT Tz, 1956 (1956 w1 48) (5 =ad o
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F T ST AT T2 AT TLH & G2 Tagd
T TSN HATAT T ATIG=AT HeAT F1.307. 3727 qr@ 13/08/2025, ST AT o TSI, FATETI,
AW ||, @ 3, ITET (ii) H THTAT AT T2 T, g7 ISHAT T57 % o1 forer & NH53 % .. 0 7 for..
21.4 TF & ST TASTHAN & (FATT (FATSTHLA [/ AT A HT T4, AT(R), AL, TG 31T T=1T 6 o
S ATAGAAT F IUTa5 ATGAT H [ATA [T 7 T TSI FLed o6 ST AT 1 AT 07 =T ;

ST Ih ATALAAT T L ITH ATLTHAT T GTT 3F =l ITETIT (3) F T TG 26,0203y F
“I IS ATOF SIRAT”, 29,04, 02y FT “Giafea” =T # TerTiera T o ;

STerfeh FEAH TTTErTT 7 &7 3T % dgd aTa< I 94 g% &, o 9% fo=me 3 2 & i saer

3T = T Rae fBFar T=m;

8195 GI/2025 )
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
IR

A A, Feald TLHIT, TETH TR T I OIS TTH &1 ST T AT I ATAIH 6T g7 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 H T (@<
ERIEEEAEIME L RERIRC TG  EAU

AT AT, el T TLHIL, Ih AT il T 3 T ITLTT (2) % ATHALI H Tg TTTOIT Fedl g o
T ATAGHAT o TSI § THTA T, I AqqAT | A qfi aft fAeemt & 4= grae areafeas s 8
Feal T geae § [Afgd gr Srust |

SETET ¥T57 F ST forer § NH53 & 3.4 0%@21.4%%@Wﬁaﬁwwmaw
LRSI ECREERUT
TS HT ATH: ILHET IEEEIEICHCIE LY
EALE] gaguaet  (|gRw R | qgRdvelk | g aaEaee || s Raas
e (AT H) fREAT T AT
1 2 3 4 5 6

AT T ATH: FHRLTAT
Tie T AT HifIeAT - 897
1 2629 IGEl ERERL 0.0210441|[WHTdT HZTITH,

SAY /- FATIATH
X

2629

AT T ATH: TGT

T T ATH: FaEa<-1219

2 1 BEl qiq So1-1 0.0048563|[STTfere et
ST/ AT
T
1

3 2 EEl ava-1 0.0060704||fR=ett &=, = rax
/3T ST o
2

4 4 GEL -1 0.0207406|5qe AfEsTx fior
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TIEH AEHS
/3T Ve Tt

ERIERE!

0.0054431

e wiesTa s
A T/ T
STHIRT. SR |
/- TER
ElEAEEC I R
GTe UH/3A- BT
qTe

8

0.0088426

chded DHTL TqT=
/- T
LI

9

T T ATH: AIHATIL-1220

7 1687

0.0047552

FhaT ToeA, ITYTH
STeefT TH/E- /T
g1 UH/Al-
HETHE 3Toet! UH/a-
GHF AT

1687

8 1688

0.0166936

FAFAT Foedl, IEATH

et ey H

g, U T,
gt UH/Al-

HETHE SeeAl U/l
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T |
1688

e T ATH: qTS9T-1217
9 1173 ISl EEACE 0.0008094|[STTferH =t
ST /A AT

T
1173

Total 0.0892553

[#T. €. Cha/Paradip/8Lane/LA/3(a)/Kujanga/3D]
g HE, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 5th December, 2025

S.0. 5627(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3727 Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH53 in the
stretch of land from Km. 0 to Km. 21.4 in the district of Jajpur in the state of ODISHA

And whereas the substance of the said notification has been published in “The Times of India” dated
27/08/2025 , ““Pratidin” dated 27/08/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH53 in the stretch of land

from Km. 0 to Km. 21.4 in the district of Jajpur in the state of ODISHA

State: ODISHA

District: Jajpur

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Dharmasala

Village: Kantigadia - 897

1

2629

Private

Gharabari

0.0210441

Mamata Mahapatra,
W/o- Kedarnath Dash
2629

Taluk: Darpan

Village: Bandareswor-1219

2

1

Private

Sarad Jal-1

0.0048563

Jalison Bibi W/o-
Golam Rasul
1

Private

Sarad-1

0.0060704

Niali singh,
Khageswar Singh,
Harlal Singh S/o-
Jagannath Singh
2

Private

Sarad-1

0.0207406

Taitul Masjid Bije
Baujanga Marfat ,Sk
Golam Mahamad S/o-
Sk Rosin Mahamad

4

Private

Jalasaya-1

0.0054431

Taitul Masjit Bije
Baujanga Marfat, SK
Fakun S/o- Sk Bauri,
Sk Halimapi, Sk
Jamira. Jairuddin
Khan S/o- Maniruddin
Khan, Abdul Jabar
Khan S/o- Halim
Khan

8

Private

Rasta

0.0088426

Kaibalya Kumar
Swain S/o- Damodar
Swain

9

Village: M

atkatpur-1220

7

1687

Private

Sarad

0.0047552

Akbar Alli, Usman
Alli S/o- Moti Bulla,
Sk Garibul, Sk Gafur,
Sk Abdulla S/o- Sk
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Raju, Sk Mahamad
Alli S/o- Sk Sanul
1687

8 1688

Private Gharabari

0.0166936

Akbar Alli, Usman
Alli S/o- Moti Bulla,
Sk Garibul, Sk Gafur,
Sk Abdulla S/o- Sk
Raju, Sk Mahamad
Alli S/o- Sk Sanul
1688

Village: Baujang-1217

9 1173

Private Gharabari

0.0008094

Jalison Bibi W/o-
Golam Rasul
1173

Total

0.0892553

[F. No. Cha/Paradip/8Lane/LA/3(a)/Kujanga/3D]
SHAIKH AMINKHAN, Director
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